
 

 

 

 

NOTICE 

No.- 59/R&A                          Dated: 17th May, 2024 

The final result for engagement as “Reporter” with Patna High Court on contract basis 
initially for five (05) years, as notified under Court’s Notice No.-38/R&A dated 10.04.2024, is 
being published alongwith this notice for information to all concerned. The candidates must 
take notice of following facts which have been taken into consideration for preparation of final 
result: 

1. Total 41 candidates were shortlisted in view of the required minimum qualification/ 
Eligibility condition prescribed in the Notice No. 38/R&A dated 10.04.2024, for 
appearing at the Interview. The interview was conducted on 13.05.2024, 14.05.2024 
and 16.05.2024 for 10 marks, with a qualifying threshold set at 04 marks. 

2. Amongst the 41 shortlisted candidates, total 22 candidates appeared in the 
Interview for Reporter. 

3. Ten (10) candidates have been selected on the basis of marks secured by them in the 
Interview for engagement as Reporter with Patna High Court. Names and 
Registration No. of the selected candidates are listed at Annexure-I. 

4. Engagement Letters of selected candidates shall follow through Speed Post/ 
Registered Post. 

5. Candidates will have to produce all the relevant documents regarding their 
educational qualification and experience in support of their claim to ascertain their 
eligibility for engagement as Reporter in terms of the Notice No. 38/R&A dated 
10.04.2024. If a candidate fails to produce the required documents within the time 
as stipulated in the Engagement Letter, his/her engagement shall not be accepted. 

By order of the Court 
Sd/-/- 

Registrar General 



o Annexure-I

T 2024200029 ABHAS CHANDM

2 202420003L AMIT KUMAR MALLICK

3 2024200023 MANIARI NATH

4 2024200014 SAUMBH PMKASH

5 2024200015 RAVI RAI

6 2024200002 GOPAL KRISHNA

7 2024200041 RAIESH KUMAR SINGH

B 2024200037 GHANSHYAM

9 2024200009 SHARANG DHAR UPADF{YAY

L0 2024200026 AKANKSHA MALVIYA

sd/-
Registrar General
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